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border section (Length 8.716 Km.) has been awarded in January, 2016 and tender has
been invited for U.P. border to Dasna section (Length 22.270 Km.) with bid due date
as 09.05.2016.

Status of proposal on NH-75

+910. SHRT HARTVANSH: Will the Minister of ROAD TRANSPORT AND HIGHWAY'S
be pleased to state:

(@) whether it is a fact that a proposal for Ratu road to Bijupara on National

Highway No. 75 (Ranchi-Daltonganj road) is pending with Government;
(b) if so, the planning of Government in this regard; and
(¢c) by when this proposal would be approved?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P.): (a) to (¢) No Sir. However, the proposal for
development of NH-75 from Ratu road to Bijupara is included for four laning in current

year.
Payment of compensation for land acquired for 4 laning of NH-56

+911. DR. SANJAY SINH: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the land of farmers is being acquired for four laning of Varanasi-
Lucknow National Highway No. 56 in U.P,;

(b) whether the compensation is being provided according to the Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement
Act, 2013; and

(c) the action taken or proposed to be taken by Government regarding complaints
made by farmers of district Sultanpur on irregularities in payment of compensation and
the demand for constituting a Central investigation team to enquire into the matter
made by me on 15th March, 2016 during Zero Hour in the Rajya Sabha?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P)): (a) and (b) Yes Sir.

(c) As per the provisions of the National Highways Act, 1956, the rates for

determination of compensation of land acquired there under, is determined by the
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Competent Authority for Land Acquisition (CALA). After determination of the award
of amount of compensation under section 3G of the Act, the amount is deposited by
the implementing agency in the account of CALA for disbursement among the legitimate
land owners. If the amount determined by the CALA is not acceptable by the affected

party, there is a provision in the Act for Arbitration, if an application is so made by
the party.

Action to reduce road accidents

912. SHRI MD. NADIMUL HAQUE: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the United Nations has promulgated the United Nations Decade of
Action targeting to reduce road accidents by 50 per cent by the year 2020;

(b) if so, the details of steps taken by Government to implement the aforesaid
target;

(¢) whether Government has proposed to set up a Road Safety Authority to

reduce the number of accidents on Indian roads;
(d) if so, the details of composition and functioning of the Authority; and

(¢) the details and break-up of funds allocated and sanctioned by Government to

fix blank spots (accident spots) throughout the country?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P)): (a) and (b) Yes Sir. The Government along
with other member countries of the United Nations Organization has set a target of
reducing road accidents fatalities by 50% by 2020. The Ministry of Road Transport

and Highways has taken a number of steps to implement the said target:

(i) The Government has approved a National Road Safety Policy. This Policy outlines
various policy measures such as promoting awareness, establishing road safety
information data base, encouraging safer road infrastructure including application

of intelligent transport, enforcement of safety laws etc.

(i) The Government has constituted the National Road Safety Council as the apex
body to take policy decisions in matters of road safety.

@iii) The Ministry has requested all States/UTs for setting up of State Road Safety
Council and District Road Safety Committees, and to hold their meetings regularly.



